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in the course of his twelve years' 
servic<! distinguished himself where-
ever he had been sent, I have nothing 
further to add. We are carrying on our 
enquiries. Some facts are not clear -
h:lw dId a man get in there and with 
a rifle 0: all things, which is not a 
small thing; how did he get in and 
get out wi'hout any obstruction or 
difficulty. There was perhaPs some 
l~ it . That has to be enquired into. 

Sbri Hem Baraa (Gauhatl): Were 
there no armed guards at the gate or 
at the premises? 

Shri lawaharlal Nehru: Normally, 
armed gUards are not kept; some 
security men ai'e kept. I do not know 
who exactly was there at the time. 

Mr. Speaker: It is a pity that this 
incident should have occurred. I 
mysdf when I went to Trinidad had 
an opportunity of seeing this young-
man. He was acting for the High Com-
missioner there. 

Sbrl lawaharlal Nehru: He was the 
Acting High Commissionet' in Trinidad. 

Mr. Speaker: He had very good re-
ports and was extremely popular. He 
was quite a young man; it is unfor-
tunate that he should have been shot 
dead. The House may expres! ita 
sympathy so as to encourage other 
youngmen who may not be deterred 
from the discharge of their duty. Of 
course, it is an onerous task In a 
strange country. 

Shri VuadevaD Nair (Thiruvella): 
Will the dead body be flown to hla 
pUce! 

Mr. Speaker: His wife Ia there. 

Sbri VuadnaD Nair: Hia pareata 
are here. 

8hrf Jawallarlal N ...... : KIa parents 
are In Trfvandrum or lOIDewbere 
round about that 
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SiliQuri on N.E.I'. Rl1/. 
Mr. Speaker: He wanta to know 
whether the dead body would be 
flown here. 

Sbri Jawaharlal Nebra: I do DOt 
think 50, Sir. 

Mr. Speaker: His wife is there. 

The hon. Prime Minister has placed 
all the facts before the House. Let 
us hear him later u to what elltacUy 
has happened. Now it is unnecessary 
to pursue this matter any further. 

12.3% hn. 

STATEMENT RE RAILWAY ACCI-
DENT NEAR SILIGURI ON 
NORTH-EAST FRONTIER RAIL-
WAY. 

The Depaty MIDlster of BaIlw_,. 
(Shri ShahDawu Khan): Mr. Spea-
ker, I deeply regret to apprlae the 
House of a serious accident whleh 
occurred near Si'J1Uri station of 
North-East Front'er Railway lut 
night. At about 22110 hours whUe 
No. 6 Down North Benpl Expren 
was running between Sivok and Gulma 
stations on Alipurduar-SUlguri section 
of Northeast Frontier Railway, Itl 
train engine and 7 other bo,les derail-
ed and capsized at mi'e 8/15-18. Aa 
a result of this, accardin, to the 
latest reports, 10 penons have been 
kllled and 83 Injured, of whom 28 
are cases of ,-revious injury. The In-
Jured persons, after neceuaJ'7 ftrat 
aid at the spot, have been sent tar 
admission into Slllfurl and All-
purduar hospitals. 

Medical Relief Van. 8eCOnipanied by 
the Railway Dlatrlct OftIeen and 
Ratlw.y Doctors, w.. rulbed to tbe 
lite of the accident. General Kanqer, 
Northeast Frontier Ratlway, al~

with his Heads of Depertmenta has 
.]so left for the site of the acddent. 
Civil and PoJice oftIelalt bave al~ 
reached the lite at the acddent and 
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[Shri Shahnawaz Khan] 
are making preliminary enquiries. 
From the nature of the evidence col-
lected so far, it is suspected to be a 
case of tampering with the track. 
The Government Inspector of Rail-
ways would be holding his statutory 
enquiry into this accident. 

The Government have issued ne-
cessary instructions to the Railway 
administrations that all possible steps 
should be taken to provide the maxi-
mum relief and succour to those who 
have suf'lered in this unfortunate 
accident. 

The Hon. Minister of Railways is 
flying to the site of the accident to-
day. 

IUS hn. 

APPROPRIATION (NO.2) BILL, 
1961 

The Minister of Finance <Sbrl 
MorarJI Desal):· Sir, I beg to move: 

"That the Bill to authorise pay-
ment and appropriation of certain 
BumS from and out of the Consoli-
dated Fund of 'India for the ser-
vices of the financial year 1961-62, 
be taken into consideration." 

Mr. Speaker: Motion moved: 

'''nlat the Bill to authorise pay-
ment and appropriation of certain 
sums from and out of the Consoli-
dated Fund of India for the ser-
vices of the ftnanc:al year 1961-62, 
be taken into consideration." 

Sbr( T. B. VItia! Rao (Khammam): 
Mr. Speaker, Sir, I have to raise this 
discussion under the shadow of a 
tragedy which has occurred. Yester-
day when I .ave notice that I would 
be raisin, certain po:nts concernin, 
the Minl.stry of Transport and Com-
munications, under which is the 
Railway Inspection Department, little 
did I know that as 'I rise to apeak, 

I would hear from the hoo. Minis. 
ter that a tragic accident has taken 
place. 

Sir, on this Department of Railway 
Inspection to a great extent depends 
the safety of passengers who use the 
railways. Nearly four million passen-
gers are on the wheels every day. 
On the efficiency and on the frequency 
of the inspections that are carried 
out by the Railway Inspection staf'l 
depends the safety of these people. 

Sir, it is alten said in this House 
that the rate of accidents has come 
down. I have some figures here. The 
number of accidents in 1958-59 was 
7,797; in 1959-60 it was 7,719. This 
shows the figures are the same. We 
have just now heard the unfortunate 
account of a derailment. In 1958-59, 
177 there were derailments; the num-
ber killed in 1959-60 was 206. 

Mr. Speaker: May I ask the hon. 
Member, how all these are relevant 
under this Bill? 

Sbri T. B. Vlttal Rao: Whenever an 
accident occurs, under section 83 of 
the Railways Act, the Government 
Inspector of Railways is to carry out 
an enquiry nnd inspection. 

Mr. Speaker: Order, order. I would 
;ike to know from him whether it is 
is a normal duty. Whenever an 
accident occurs, the authority is given 
to the Minister for Transport to 
appoint an inspector to make an en-
quiry into the accident. Is it bi, 
normal duty to carry out inspection 
of railway lines' 

Sbrl T. B. Vlttal Rao: I am coming 
to that. 

I have mentioned in my note also, 
that inspection was carried out over a 
route mileage of 15,000 miles, as 
against the total route mi'eale of 
35,000 miles. The Senior Inspector 
of Railwa71 bas to re,warly carry out 
inspection. 'If the track u not all 

tMoved with the recommendation of the President. 




